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ORDER . l

whereas as per report of the Regional Officer, HSPCB' Panipat all

the implementing agencies have been provided a copy of Restoration Plan

prepared for Bnvironment, Pubic health and Ground water around Panipat

Ref,rnery prepared by the Joint committee, in compliance of the directions of

Hon,ble NGT in the matter of o.A. No. 738/2018; Satpal Singh, Sarpanch,

Gram Panchayat singhpura Sithna, Panipat v/s Indian oil corporation Ltd'

Panipat Refinery.

Therefore, a committee headed by the undersigned and

comprising of following officers is hereby constituted for the demand and

reguration of funds to be utilized for implementation of restoration plan

finalized by the joint committee in oA no' 73812018 subject to the

conditions/SOPs mentioned herein'

I. Additional Deputy Conunissioner' Panipat'

IL Regional Officer, I{SPCB' Panipat'

IIl. District Nazar, PaniPat'

to prepare their estimates from time to time to

to them and submit the same before the1. Implementing agencies have

perform the task assigned

committee.

2. Committee will consider the estimates of the implementing agencies and

approve the same and demand funds from the cPcB through Deputy

Commissioner, Panipat accordingly'

3. A dedicated account shall be opened by District Nazar' Panipat in the name

of "Restbration Plan Account in OA no 73812018" '

'4. The demanded funds will be transferred by cPcB in to the dedicated

account.

5. Thereafter funds will be sent to the implementing agency for performing the

task as per demand raised and approved by the committee'

6. Implementing agency will submit the utilization certificate of the same to the

committee.

7. District Nazar Panipat will keep all the record oflhe funds demanded and

utilized for future record' \B/
PistrX Magistrate,
Panipat. y--
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A copy of the above is forwarded to the following for
information & further necessary action, please:-

1. ADC, Panipat
2. Executive Director, IOCL, Panipat.
3. RO, HSPCB, Panipat.
4. District Nazar, DC Office

District Magistrate,
Panipat p2
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Deputy Commissioner,
Panipat

Regional Officer,
HSPCB Panipat.

No. ,3 I /DN Dated lS-r'l

Regarding preparation of SOP for demand and regulation of
funds. To be utilized for implementation of restoration plan
finalized by the Committee in O.A no 73812018.

In continuation of this office letter 737/\/8 dated 24102/2021, Bank
account has been opened for the aforesaid subject with following
details:-

Deputy Qommissioner,
Panipat * ir/4tt

Account Name \ Deputy Commissioner, Panipat

Account No. 000294600001343

Bank Name Yes bank ltd.

Branch Name Fortune Global, Gurgaon
IFSC Code YES80000002
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Account Name- Deputy Commissioner Panipat

Account No- 000294600001343

Bank Name- yes bank ltd

Branch Name- Fortune Global, Gurgaon
t\

IFSC Code-YESB0000002
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